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12. Providing special assistance for mitigation of human-tiger conflicts in
problematic areas.

13. As an outcome of the fourth Trans-border Consultative Group Meeting
held in New Delhi, a joint resolution has been signed with Nepal for
biodiversity/tiger conservation.

14. Regional Offices of the National Tiger Conservation Authority sanctioned
at Nagpur, Bengaluru and Guwahati.

Environmental clearance to road project in AP

14.  SHRI NANDI YELLAIAH : Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(@) whether the Ministry is aware that Andhra Pradesh (AP) Government's
proposal for construction of 5.60 km. road from Dindi PWD Road to Keshrajpally will
benefit the people of these remote and interior areas in terms of providing
commutation facilities and minimize the nexalite activities in the larger public interest;

(b) if so, the reasons for delay in giving clearance to this proposal; and

(¢) by when this proposal is likely to be cleared?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATI JAYANTHI NATARAJAN ): (a) to (¢) Under the provisions
of the EIA notification 2006, the environment clearance to the new state highway
projects is to be sought from the State level Environment Impact Assessment

Authority (SEIAA). As per the information provided by Andhra Pradesh SETAA, no
such project proposal is pending for Environmental clearance.

Environmental clearance for NH-16 from Nizamabad to Jagdalpur

15.  SHRI NANDI YELLAIAH : Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) the details of the proposal of Andhra Pradesh (AP) Government for
diversion of 12.892 hectare of land in Chennur and Yenchapalli Reserve Forests of
Mancherial Division for Construction of National Highway-16 from Nizamabad to
Jagdalpur which will benefit the people of Andhra Pradesh, Madhya Pradesh and
Maharashtra in terms of connectivity,;

(b) the constraints felt in clearing this proposal and reasons for delay in
according its approval; and

(¢) by when the clearance would be likely to be given?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATT JAYANTHI NATARAJAN ): (a) to (c) Government of Andhra
Pradesh had sumitted a proposal on 27-8-2009 for diversion of 12.892 hectare of
forest land in Chennur and Yenchapalli Reserve Forests of Mancherial Division for
formation of road — National Highway-16 from Nizamabad to Jagdalpur to connect
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missing links to NH. Since part of the proposed forest area falls in Wildlife
Sanctuary, the State Government was requested on 24-11-2009 to obtain required
clearance from National Board for Wildlife and orders of the Hon'ble Supreme Court
of India for consideration of the proposal. The State Government was also requested
to examine the proposal for compliance of the Scheduled Tribes and other
Traditional Forests Dwellers (Recognition of Forest Rights) Act, 2006 and furnish the
information as per guidelines issued by the Ministry. Clearance under Forest
(Conservation) Act, 1980 is dependent upon submission of complete proposal by the
State Government.

National Mission of Green India

16. SHRI HK. DUA : Will the Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) the progress made by the National Mission for Green India and the
afforestation campaign it was supposed to organize,

(b) the number of trees that have been planted and the degraded forest land
that has been brought under the forest cover under the Mission's plan; and

(c) the new steps Government is taking to restore the lost forest cover;

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATT JAYANTHI NATRAJAN ): (a) and (b) The National Mission
for a Green India is one of the eight missions under the National Action Plan on
Climate Change that aims to increase forest and tree cover on 5 million ha area,
improve quality of forest cover on another 5 million ha area, and ameliorate forest
based livelihood of local communities and also improve ecosystem service such as
carbon sequestration, biodiversity and hydrological services. The Green India
Mission envisages landscape approach and will implemented by Gram Sabhas/Joint
Forest Management Committees (JFMCs) with bottom up participatory mechanism
through convergence with other cross sectoral progammes. The mission is to be
implemented over 10 years from 2012-13 and the year 2011-12 being the preparatory
year does not include plantation activity and covers identification of degraded and
vulnerable landscapes from climate change, Organization of workshop to sensitize
stakeholders, strengthening of implementing institution from village to state level,
micro-planning, entry point activities, nursery preparation etc.

(¢) The Ministry of Environment and Forests is implementing a major
scheme, National Afforestation Programme (NAP) for eco-restoration of degraded
forests and adjoining non forest areas through a decentralized and participatory
mechanism involving JFMCs. Apart from NAP, large scale afforestation work
to increase the forest cover is also being carried out by other Ministries under
scheme like Mahatma Gandhi National Rural Employment Guarantee scheme
(MGNREGS), Integrated Watershed Management Programme (IWMP), National
Bamboo Mission etc.



